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DR. VIKAS MAHATME (Maharashtra): Sir, I would also like to associate myself

with the Zero Hour mention made by the hon. Member.

DR. BANDA PRAKASH (Telangana): Sir, I would also like to associate myself

with the Zero Hour mention made by the hon. Member.

SHRI K.C. RAMAMURTHY (Karnataka): Sir, I would also like to associate myself

with the Zero Hour mention made by the hon. Member.
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Need to check illegal trade and trafficking of livestock
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Protection of small, marginal and tenant farmers in Odisha

SHRI AMAR PATNAIK (Odisha): Sir, with your permission, [ would like to raise

the 1ssue of protection of small, marginal and tenant farmers.



